PROCEEDINGS OF HIGH COURT OF ANDHRA PFRADESH

Sub; Establishment — — High Court of Andhiia FPratlesh
Gazetted - /'[J[:l')ll'llrtll_'lll Lty ‘Hl'-' Gf Megrstial
Qudicial), High Court of Andbiea Pradesh Ordure
— Issued.

Read:1 High Court's Proceedings HOCHO GOTFZ0TD EL
dated 12-12-2019
2High Count’s  proceedings 1#OC Ho B9 yA0h
Speaal,, dated 1/-04-2020

LR

ORDER ; ROC,No,165/2020-Estt, Dated 30.04,2040

In ezerdcios of the povers aorfered ty Atice 229 (1) of e Copatitition of Il
and under Rule 5 of High Count Servce Rules, 2019, e Hotvrabile thi ( Fiief iethe,
High Court of Andhra Pradesh 6 pleasd 1 appiant S A, Girldhar, i) 15 fesalona
Judge, presentty viorking as Officer on Spetial Dty againet e vacant (4l of Hegratian, aa
Registrar (Judicial) until futher orders,

S A, Giridhar shall Lake charge of We poet from S T Venugopala Heo, Posglatiei
(Judicial), High Court of Andhra Pradesh, v vias ordered Lo retie [HOMY Gevles (i
attaining the age of superannuation on 40 04-2020),

W s ,(\A‘
REGISTIRAIR GENERAL “'\‘*\"‘

To
The Officers - concerned,

Copy to :

1, The P, Pt Secretary to the Hor'ble the Chiel Justice

(for placing before the Honble Chilef Justice)

All the P.Ss to Han'ble Judges (Tor placing before their Lordshipa)

Al the Registrars, High Court of Andhra Fradesh,

The Registrar (1.T.-cum-C.P.C.), Migh Coun of Andhra Pradest,

(with a request to direct the concerned Lo upload the

proceedings in the High Court’'s Wehsits)

Al the Officers of the High Count of Andhra Pradesh,

Al the Section Heads, High Count of Andhra Fradesh,

All the Unit Heads In the State of Andhira Pradesh,

The Member Secretary, AP State Legal Serdices Authonly,

. The Secretary, AP, High Coun Legal Cernces Commintes,

10. The Metropalitan Sessions Judges, Vija yavinda and Visakhapalnam

11, The Special Judge for Trial of CII Cases, Visakhapatnai

12, The Special Judge for SPF fs ACE Cates, Vijayaviala ta Nisllores

13. The Judge, Family Counts, Nellore, Prakasarm al Ongoles, Grilakulam, Vijayawadla,
Visakhapatnam, Tirupathi and ¥urmool,

14. The Presiding Officers, Labour Counts, Yisakhapatnaim, Guntur, Ananthapur,

15. The Chairman, Co-operative Tribunal, Vijayiviada,

16, The Secretary to Gouernor, for the state of Andhra Pradesh,

17, The Chief Secretary to Gayernment, Goverrniment of Andhra Fradeal)

18, The Secretary to Goyernment, Lavi (LA, 2 ) = Home Courte) ety Government of
Andhra Pradesh,

19, The Registrar, AP, Lokayukta, Hyderabad,

20. The Secretary, Bar Council of AP,

21, The Advocate General, Andhra Pradesh,

22, The Public Prosecutors, High Court of Andlira Pradesh,

23. The Commissioner of Printing Stationery, Govermont Central Fress, Vilayawada (For
publication in Official Gazette)
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